
ORDER NO' 07
Dated Guwahati, 25tt )anuary, 2024

In supersession of all other previous orders in thls regard, Hontle the chief Justice (Acting) has been

ple3sedtoallowtheRegistrytolistthecasesinthefollowingmannerfortakingUpofamatterbyanother
HolbleJudge(s)wheneveracasecinnotbetakenUpbyoneormoreHon,bleJudge(s)asperrosterinthe
Prrrcipal Seat of the Honble Gauhati High Court:

E H HI o TA w
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Division Bench'l

Criminal Bench-Il

10 Criminal Bench-1II

N,B. Nomenclature assigned to criminal Benches in respect of Sl' No' 8' 9 & 10 above to be

made on senioritY basis.

This order will come into force with immediate effect.

BY Order,

Sd/- Sunil Kumar Poddar

REGISTRAR GENEBAL
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If Hon'ble ludge(s)
of Third preference

Choice cannot take
up the matter it maY

be taken up by
Hon'ble Judge(s)
taking up following
Bench as Fourth

reference Choice

If Hon'ble ludge(s) of
Second preference

Choice cannot take
up the matter It may
be laken up by
Hon'ble Judge(s)
laking up following
Bench as Third

rence Choice

Said matter may
be taken up by
Hon'ble ludge(s)
taking up
following Bench as

Frrst preference
Choice.

If Hon'ble Judge(s) of
First preference Choice

cannot take uP the
matter it may be taken
up by Hon'ble ludge(s)
takinq up following
Bench as Second
preference Choice.

Matter which cannot
be taken up bY

Hon'ble ludge(s) as
per roster relates to
following Bench.

Nomination of a
Division Bench as

constituted by
Hon'ble the Chief

lustice

Special Division BenchDivision Bench-lI

Nomination of a

Division Bench as

constituted by
Hon'ble the Chief

Justice

Special Division BenchDivision Bench-IDivisron Bench-lI

Civil Bench-VCivil Bench-lVCivil Bench-I1ICivil Bench-IICivil Bench-I

Civil Bench-ICivil Bench-VCivil Bench-IVCivil Bench-ulCrvil Bench-Il

Civil Bench-lCivil Bench-lICivil bench-VCivil Bench-lVCivil bench-tIl

Civrl Bench-ICivil Bench-IllCivil Bench-IlCivil Bench-VCivil Bench-Iv

Civil Bench-lCivrl Bench-IVCivil Bench-IIlCivil Bench-11Civil Bench-V

Nomination of a
Single Bench by
Hon'ble the Chief

Justice

Criminal Bench-IllCriminal Bench-IICrimrnal Bench'I

Nominatron of a
Single Bench by
Hon'ble the Chief

I ustice

Criminal Bench-ICrimrnal Bench-lll

Nomination of a
Srngle Bench by
Hon'ble the Chief

Justice

Criminal Bench-IICrimrnal Bench I



Memo No. HC. III - 071201514c,6'4221 G, Dated 256Januaryt 2024

Copy to:-
i1 tne negistrar (Admn / Vigilance/ ludicial/ Establishment), Gauhati High court' Guwahati'

zj rne negistrar, Gauhati High court, Kohima Bench, Kohima/Aizawl Bench, Aizawu ltanagar Permanent

Bench, Naharlagun.

The Registrar-cum-Principal Secretary to Hon,ble the chief Justice, Gauhati High court, Guwahati.

The Presidenvsecretary General, Gauhati High Court Bar Association, Guwahati'

The Presidenvceneral Secretary, Gauhati High Court Advocates' Assoqation' Guwahati'

3)
4)

s)
6'
7

8

9

The loint Registrar , Gauhati High Court, Guwahati

The Deputy Reg rstrar ( ), Gauhati High Court, Guwahati

The Assistant Registrar (--), Gauhati High Court, Guwahati

The Librarian-cum-Research Officer, Gauhati High Court, Guwahati'

1)) The Special Offlcer,Translation wing, Gauhati High Court, Guwahati'

1r)The P.S. to Hon'ble Mr. /Mrs. lustice , Gauhati High Court' for

favour of His / Her Lordship's kind information.

12)The Project Manager, Gauhati High court, Guwahati. He is requested to upload the order rn the official

website of the Gauhatl Htgh Court.

1l) The Court l.4anager, Gauhati High Court, Guwahati.

14) The A.O. (J), .Gauhah High Court, Guwahati'

15) The Court Master, Court No.- Gauhati High Court, Guwahati'

16) The CA to Registrar General, Gauhati Hrgh Court, Guwahati.

I7) The Notice Boards (New Block and Old Block), Gauhati High Court, Guwahati'
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